TO BE PUBLISHED IN THE GAZETTE OF TNDIA EXTRAORDINARY PART-TI
SECTION 3, SUB-SECTION (3i) DATED THE FEBRUARY, 1999

GOVERNMENT OF TNDIA

MINISTRY OF FINANCE
(Department of Revenue)

L2 b 2

New Delhi, dated the;}(ﬁkFebruary, 1999

NOTTIFICATTION

5.0, {E).- Whereas by notificatioN number G&.0.972{(E) dated 7th
February, 1997, iasued under sub-section (1) read with clause (b)) of the
Explanation te section 35AC of the Income-tax Act, 196) (42 of 1961), the
Centiral Govermment had specitied at seiial number 7 - land development,
construction, turnishing, Jnstaliation of equipments and ronning ot
Pailiastive UCare Centre at Pune, Maharashtra, of Cipla Cancer and Aids
Foundation, C/o Cipla Limited, Mumbal Central, Humbai-400080, az an
etigible project or acheme Tor & period of three vears beginning with
gssessment vear 1997-98:

AND WHEREAS by notitication ne. S$.0. 8344E) dated 18th  September,
1998, the corpus fund was enhanced from Rs.300.00 iakhs to Rs.580.00
lakhs. :

AND WHEREAS the said project or scheme is likely fto extend Dbhevyond
three Yearss

AND  WHEREAS the National Committee, heing satistied that the said
project or scheme 135 being executed properly, made a  further
recompendation undetr  sub-tule (5) of rule 1M of the Income-tax Rules,
1962 tor specifying the said project or scheme tor & further period of
three years: '

MOW, THEREFORE, the Central Government, in exercise of the pouers .
conterred by sub-section (1) read with clause () of the Explanation to
saction 35AC of the Income-tax Act, 1961 (43 of 1961), hereby specifties
the scheme or project of iend development, construction, Turnishing,
installation of eguipments and rupning ot Palliative Care Centre at Pune,
Maharashtra, which are being carried out by Cipla Cancer and pids
Foundation, Cj/o Cipla Limited, MHumbal Central, Mumbai-400080, at the
estimated cost of rupees seven orores Fitteen jakhs as an eligible project
or  scheme Tor a further period of three assessment vears conmencing trom
assessment year z000-2001. :

( POMELA ASAD )
rector i)
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F.No. NC-132/98
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